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MR. CHAIRMAN : No one disputes 
your  seriousness. 

SHRI K.D. MALAVIYA: So far as con-
-tribution of Tatas to the TISCO is concerned, 
I have not got the figures here. If tfie 
honourable Members gives me another notice, 
I will give him the exact figures. With regard 
to contributions of Tatas, it is a history which is 
obviously known to the honourable Member 
that this- .. {Interruptions) Will you please 
listen to me first ? There is no doubt that the 
founders of the steel plant at Jamshednagar 
were Tatas. It is also a fact that most of the 
investment made in subsequent years right up 
to the time was by public institutions, they 
have made substantial contribution to this. 
And about percentage of Tata's contribution, 
personal contribution to this is not known to 
me just now. I am not aware of it just now. 
After that...(Interruption)... there is a very 
sound and technologically feasible steel plant at 
Jamshedpur; if this plant is extended this will 
give us a lot of facilities which otherwise we 
will not get. Therefore, the Government, in their 
wisdom thought that... 

 
SHRIK.D. MALAVIYA: Will you 

please listen to me ? If you do not accept 
what I have said, donot accept. I do not ask 
you to accept it.   But first  please listen to 
me.. • 

MR. CHAIRMAN : Mr. Kulkarni, let 
him finish the answer first. 

SHRI CHANDRA SHEKHAR : Sir, 
obviously we know the history of Tatas. • 
The Minister is evading the reply. My question 
was not to know the history of Tatas. I am not 
interested in the history of Tatas. I know the 
history of Tatas. And that history is not 
bright. I want to know the present position of 
Tatas' history. If the honourable Minister can 
say something about the present history of 
Tatas, I shall be glad. 

SHRI RAJNARAIN : You know the 
history  of the  Minister ? 

SHRI K.D. MALAVIYA : Please listen to 
me first. I am referring to the present history of 
the Tatas' plant which is situated in Jam-
shedpur. I am not referring to any other history. 
Expansion of the steel plant economically and 
technologically is considered more feasible 
because we can expand the plant more smoothly 
and economically. Whether it belonged for-
merly to Tatas or not is not the question just | 

now. Therefore, the question of expansion of 
the plant at jamshednagar cannot be ruled out. 
It should not be ruled out in the national 
interest. National interest demands that this 
plant should be expanded. What has happened 
to the owner is another matter for which this 
is not the occasion to diicuss. 

*67l. [Transferred    to   the   29th   August 
1974]. 

 

ti Recruitment   to   Defence   Services 
*672. SHRI   NATHI   SINGH    : SHRI    
JAGDISH JOSHI    : SHRI  KALPNATH   : 
SHRI GUNANAND THAKUR: SHRl   
KAMALNATH   JHA   : Will  the   Minister   
of   DEFENCE   be pleased to state  : 

(a) whether there is any proposal under 
Government's consideration to relax the 
condition relating to height in respect of 
recruitment of jawans to Defence services as 
had been done in respect of recruitment of 
Gurkhas to the British Army ?] 

 
t [THE MINISTER OF DEFENCE (SHRI 

JAGJIVAN RAM): At present, there are 
already  different   standards     of   height    
for 
tThe question was actually asked on the floor 
of the House by Shri Jagdish Joshi. t[ ] English   
translation. 
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different ethnic groups for recruitment to the 
Armed Forces ranging from 152 cms to 168 
cms. These prescribed standards can, in the 
case of the Army, be relaxed upto 2 cms. where 
in the opinion of the Recruiting Medical Officer 
the recruit is likely to come up to prescribed 
height by the time he attains 18 years. There 
is no proposal under consideration at present 
to further relax these existing prescribed condi 
tions.] ' 

SHRl N. R. CHOUDHURY :      Sir,   we 
want an half-an-hour discussions on this. This is 
very important. 

MR. CHAIRMAN : Question Hour is over. 
SHRl N. R. CHOUDHURY : Sir, this is 

very important. Nothing comes out from his 
reply. 

MR. CHAIRMAN : Question Hour is over. 

SHORT   NOTICE   QUESTION   AND 
ANSWER 

(MR. DEPUTY CHAIRMAN IN THE 
CHAIR) 

MR. DEPUTY CHAIRMAN : Now, let us 
take up the Short Notice Question. Yes, Mr. 
Niren Ghosh. 

Expert Committee Report on Synthetic Oil 
Project 

SHRl NIREN GHOSH : Will the Minister 
of STEEL AND MINES be pleased to state : 

(a) whether it is a fact that the Expert 
Committee Report, 1956 on Synthetic Oil 
Project has been brought to this notice only 
recently; 

 




